
BEFORE THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI  

 

IN THE MATTER OF:  

ORIGINAL APPLICATION NO. 1003/2024 

 

MR ASHOK KUMAR AND ANR.                                                ……APPLICANTS  

VERSUS 

STATE OF UTTAR PRADESH & ORS.                                …RESPONDENT(S) 

 

WITH 

 

ORIGINAL APPLICATION NO. 1373/2024 

(NEWS ITEM TITLED “HOW SAND MINERS LAID ROAD ACROSS 

YAMUNA BETWEEN DELHI AND GHAZIABAD” APPEARING IN 

THE TIMES OF INDIA DATED 30.11.02024) 

WITH 

 

ORIGINAL APPLICATION NO. 724/2023 

 

BITTU         ……….APPLICANT 

VERSUS 

 

STATE OF UTTAR PRADESH & ORS.                   ……RESPONDENTS 

 

1514



INDEX 

S.No. PARTICULARS PAGE NO. 

1. AFFIDAVIT ON BEHALF OF THE DISTRICT 

MINING OFFICER IN COMPLIANCE WITH 

THE ORDER DATED 10.10.2025 PASSED BY 

THE HON’BLE NATIONAL GREEN TRIBUNAL 

 

 ANNEXURES  

2. COPY OF THE INSPECTION REPORT DT. 

31.05.2025 ANNEXED HEREWITH AS 

ANNEXURE A-1 

 

3. COPY OF THE INSPECTION REPORT DT. 

14.10.2025 ANNEXED HEREWITH AS 

ANNEXURE A-2 

 

4. COPY OF SCREENSHOTS  ANNEXED 

HEREWITH AS ANNEXURE R-3 

 

5. COPY OF THE HYDROLOGICAL REPORT DT. 

04.02.2025 ANNEXED HEREWITH AS 

ANNEXURE A-4. 

 

6. COPY OF THE INSPECTION REPORT DT. 

11.10.2025  ANNEXED HEREWITH AS 

ANNEXURE A-5. 

 

7. COPY OF THE INSPECTION REPORT DT. 

16.10.2025  DATED 22.12.2023 ANNEXED 

HEREWITH AS ANNEXURE A-6. 

 

8. COPY OF THE INSPECTION REPORT, SHOW 

CAUSE NOTICE ISSUED TO THE 

LEASEHOLDER AND RECOVERY OF 

 

1515



PENALTY ANNEXED HEREWITH AS 

ANNEXURE A-7. 

9. COPY OF THE FIELD PHOTOGRAPHS DT. 

22.06.2025 ANNEXED HEREWITH AS 

ANNEXURE A-8. 

 

10. COPY OF THE INSPECTION REPORT DT. 

09.07.2025 ANNEXED HEREWITH AS 

ANNEXURE A-9. 

 

11. COPY OF THE INSPECTION REPORT DT. 

06.10.2025 ANNEXED HEREWITH AS 

ANNEXURE A-10. 

 

12. COPY OF FIR DATED 24.10.2025 ANNEXED 

HEREWITH AS ANNEXURE A-11. 

 

13. COPY OF THE INSPECTION REPORT DT. 

12.10.2025 ALONG WITH FIELD 

PHOTOGRAPHS ANNEXED HEREWITH AS 

ANNEXURE A-12. 

 

14. COPY OF SCREENSHOT OF THE 

DEPARTMENTAL WEBSITE ANNEXED 

HEREWITH AS ANNEXURE A-13. 

 

15. COPY OF THE LETTER DT. 04.08.2025 

ANNEXED HEREWITH AS ANNEXURE A-14. 

 

16. COPY OF THE LETTER DT. 06.08.2025 

ANNEXED HEREWITH AS ANNEXURE A-15 

 

17. COPY OF THE EMM-11 PASSES GENERATED 

AS PER THE ABOVE LIST ANNEXED 

HEREWITH AS ANNEXURE A-16 

 

1516



18. COPY OF THE PHYSICAL REGISTER ENTRIES 

FROM LEASE-SITE AND SCREENSHOTS OF 

USER PANEL AS ACCESSED BY RESPECTIVE 

VEHICLE OWNERS ANNEXED HEREWITH AS 

ANNEXURE A-17. 

 

19. COPY OF THE LETTER DT. 16.10.2025 

ANNEXED HEREWITH AS ANNEXURE A-18. 

 

20. COPY OF THE LETTER DT. 14.08.2025 AND 

20.08.2025 ANNEXED HEREWITH AS 

ANNEXURE A-19. 

 

21. COPY OF THE LETTER DT. 16.06.2025 AND 

17.10.2025 ANNEXED HEREWITH AS 

ANNEXURE A-20. 

 

22. COPY OF THE LETTER DT. 17.10.2025 TO THE 

UPPCB ANNEXED HEREWITH AS ANNEXURE 

A-21 

 

 

 

 

THROUGH COUNSEL 

 

BHANWAR PAL SINGH JADON 

STANDING COUNSEL FOR STATE OF U.P. 

EMAIL- bhanwar09jadon@gmail.com  

Ph: 9639286572 

DATE: 28.10.2025 

PLACE: NOIDA 

1517

mailto:bhanwar09jadon@gmail.com


BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

IN THE MATTER OF: 

ORIGINALAPPLICATION NO. 1003/2024 

MR ASHOK KUMAR AND ANR. 

VERSUS 

STATE OFUTTAR PRADESH & ORS. 

BITTU 

WITH 

ORIGINALAPPLICATION NO. 1373/2024 

(NEWS ITEM TITLED �HOW SAND MINERS LAID ROAD ACROSS 

....APPLICANTS 

YAMUNA BETWEEN DELHI AND GHAZIABAD" APPEARING IN 

...RESPONDENT(S) 

WITH 

THE TIMES OF INDIA DATED 30.11.02024) 

VERSUS 

ORIGINALAPPLICATION NO. 724/2023 

STATE OF UTTAR PRADESH & ORS. 

.....APPLICANT 

......RESPONDENTS 

1518



oTARIA NORAGYDAVIT ON BEHALF OF THE DISTRICT MINING OFFICER IN 

NO TAR 

0MPLIANCE WITH THE ORDER DATED 10.10.2025 PASSED BY THE 

HON'BLE NATIONAL GREEN TRIBUNAL 

I SAKAOM..CMATVKYEDT aged about 31 years, S/o Shri 

UMESA..CHAAVE DL. posted as Mines Officer, Ghaziabad., do hereby most 

solemnly state and affin as under: 

1. That 1. the Deponent in the above captioned matter am fully conversant 

With the facts of the case and is competent and authorized to Swear the 

SHARMA 
1ABÁD 

o.-3062/ 

present response. 

2. That I state that the contents of the response have been drafted by my 

counsel on my instructions and the contents of the same are true to my 

knowledge and nothing material has been concealed therefrom. 

3That the present matter was last listed for hearing on 10.10.2025, wherein 

the Hon'ble Tribunal directed as under: 

Ahe District Mining Oficer is directed to file his afidavit regarding 

compliance by respondents no. 4 and 5 with order dated 30.04.2025 passed by 

this Tribunal. The affidavit be filed at least one day before the date of hearing 

fixed with all requisite details regarding compliance with SSMG, 2016 and 

EMGSM, 2020. " 
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4. That compliances expected to be made by Respondent Bani Singh & New 

K.OF 

Panther Security Services post Hon'ble Tribunal order dated 30.04.2025 

during operational period of the river bed sand mining lease in village 

Pachavera. Tehsil Loni of district Ghaziabad are as under: 

1. 

"SHARMA 

Due compliance with E.C.& C.T.0. conditions and environmental 

noms particularly SSMG, 2016 and EMGSM Guidelines, 2020. 

I1. Use of only GPS fitted vehicles for transportation of mined material. 

III. Submission of weekly monitoring reports and copy of CCTV 

footage in pen-drive to UPPCB. 

RESPONSE REGARDING COMPLIANCE WITH E.C & C.T.0 

CONDITIONS AND 

2020: 

PARTICULARLY SSMG, 2016 AND EMGSM GUIDELINES, 

ENVIRONMENTAL 

5. No hindrance tO main flow of the river was observed during the inspection 

of the said lease site on 31.05.2025 and 14.10.2025. 

NORMS 

A Cpy of the inspection report dt. 31.05.2025 has been annexed herewith 

ABAD ANNEXURE A-1 and inspection report dt. 14.10.2025 has been o.-3062 
INOKed l as ANNEXURE A-2. 
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6. A safe distance of more than 600m is being maintained by the leaseholder 

from the active edge of the enmbankment as evident from the physical 

verification and NOC issued by Irrigation department and Google Earth 

screenshot highlighting the said distance. 

OF 

Copy of screcnshots has been annexed herewith as ANNEXURE A-3 

7. Maximum depth of 2.4m (-8ft) is being ensured by the leaseholder in the 

riverbed site and hydrological report dated 04.02.2025 was submitted to 

the mining department. Further Pre monsoon replenishment study dated 

22.06.2025 and Post monsoon replenishment study dated 12.10.2025 has 

been conducted at the said lease site in the presence of deponent and the 

report for the same is still awaited. 

A Copy of the hydrological report dt. 04.02.2025 has been annexed 

herewith as ANNEXURE A-4 

8. The leaseholder is complying with the requirement of installing 04 CCTV 

Caneras and PTZ camera and issuing eMM-11 to the vehicles transporting 

SHARHe minèd mineral from the lease site to the market for the consumption of 
1ABAD 

NO.-30g2ral public. Inspection dated 31.05.2025 and 14.10.2025 highlights the 
INDA 
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COT. 

9. A brief of mining activity taken place at the concerned site as per 

TAR 

Cvu.-3062 

departmental portal is produced below: 

SLNo. 

1 

2 

Time Period 

01.05.2025 

30.06.2025 

01.10.2025 to 

25.10.2025 

to 

month of July to September. 

No. of EMM 
11 issued 

5.068 

833 

Quantity of 
mineral 

transported 

89.096 

*Note: Mining site remained close during monsoon period i.e. from the 

10,428 

10.A surprise visit by the deponent on 11.10.2025 at around 01.00AM, an hour 

past midnight at the said lease site highlighted closure of the mining and 

loading work during night time. 

A Copy of the inspection report dt. 11.10.2025 has been annexed herewith 

as ANNEXURE A-5 

observed during visits on 14.10.2025 and 16.10.2025 

|1.Water sprinkler for dust suppression is regularly being Uused at the said lease 

/ABAD As)ie as highlighted during visit on 31.05.2025 and 14.10.2025 

O 2.Transportation of the mined material is being done in covered trucks as 
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NO 

ACopy of the inspection report dt. 16.10.2025 has been annexed herewith 

13.Motoralble road is being maintained by thc leaseholder through regular 

S. 

as ANNEXURE A-6 

No. 

14.Following are the inspections undertaken by the deponent at the lease site: 

grading as observed during visit on 14.10.2025 

SMARMA ZIABAD vo.3082 

Date 

1. 31.05.2025 

OVT. OF NOIA 

of 

Inspection 

Inspected 

by 

Mines Officer, 

Ghaziabad and 

SDM, Loni 

Observation 

All the boundary pillars were found 

in designated place. 

" Plantation, Water sprinkling in 

compliance with EC were observed 

at the site. 

CCTV and Weigh-bridge were found 

to be operational. 

No mining activity was observed at 

the time of inspection. 

Selling price of the mineral was 

displayed at the site. 

No evidence of illegal mining was 

found, 

1523



|N 

2. 09.06.2025 

T A 

K SHARMA 

ZIABAD Ao.-3082 
INDAA 

Mines Officer, 

Ghaziabad 

Project Proponent (PP) informed that 

weekly compliance report and CCTV 

footage has been submitted in the 

office ofUPPCB. 

No documentation was provided 

when called upon by the PP w.rt 

transportation of mineral on GPS 

fitted vehicle only. 

(refer ANNEXURE Al) 

Boundary pillar D was found missing 

and Illegal mining to the tune of 

364cum was observed. 

Show-cause notice dated 16.06.2025 

was issued by the Deponent. 

Penalty amounting to Rs.6,41,960/ 

for illegal mining as per Rule 3 and 

58 of UPMMCR-2021 and Section 

21 of MMDR Act-1957 and Rs 

25,000/- for missing pillar as per rule 

36 (1) and 60 of UPMMCR-2021 
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3. 22.06.2025 

09.07.2025 

SHARMA BAD 3.-3052) 

Mines Officer. 

Ghaziabad and 

QCI-NABIET 

Accredited 

Consultant in 

presence 

leaseholder's 

representative 

of 

Joint Team of 

officials from 

Directorate of 

Geology & 

Mining, Lucknow 

was imposed and recovered on 

06.10.2025. 

A Copy of the inspection report. 

show cause notice issued to the 

leaseholder and recovery of penalty 

has been annexed as ANNEXURE 

A-7 

" Pre-monsoon replenishment study 

conducted at the leased site of 

Pachayera-02. 

A Copy of the field photographs dt. 

22.06.2025 has been annexed 

herewith as ANNEXURE A-8 

" No mining activity was observed and 

no machine were found due to 

closure of lease site in monsoon 

period. 
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5 

NO TAR 

!NDAA 

6 11.10.2025 

3062 

06.10.2025 

and 

Officer, 

Ghaziabad 

Mines Officer. 

Ghaziabad in 

presence 

Mines 

leaseholder's 

representative 

Mines 

Ghaziabad 

of 

Officer, 

A Copy of the inspection report dt. 

09.07.2025 has been annexed 

herewith as ANNEXURE A-9 

Demarcation activity was carried out 

at the mining site before start of 

mining activity post monsoon season 

and GPS based coordinates were 

identified for installation of pillars. 

A Copy of the inspection report dt. 

06.10.2025 has been annexed herewith 

as ANNEXURE A-10 

A surprise inspection of the Yamuna 

riverbed area vwas conducted based 

on input of illegal mining. 

Mining activity at Pachayera-02 

lease site was found to be suspended 

as mining activity is stringently being 

carried out in day hours. 

FIR No. 0488 dated 24.10.2025 was 

registered in connection to an illegal 

mining carried out by local villagers 
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7. 

8. 

SHARMA WABAD J.-3062 
INDIA 

12.10.2025 

14.10.2025 

Mines Officer, 

Ghaziabad and 

QCI-NABIET 

Accredited 

Consultant 

presence 

leaseholder's 

representative 

in 

Ghaziabad 

of 

Mines Officer, 

observed at adjoining Naursapur 

village. 

A Copy of FIR dated 24.10.2025 has 

been annexed herewith 

ANNEXURE A-11 

" Post-monsoon 

study conducted at the leased site 

of Pachayera-02. 

A Copy of the inspection report dt. 

replenishment 

12.10.2025 along with field photographs 

has been annexed 

ANNEXURE A-12 

herewith as 

Inspection of the lease site was done 

representative 

in presence of leaseholder's 

(refer ANNEXURE A-2) 
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9. 16.10.2025 

ABAD 0.-362 
OF INO 

Mines Officer, 

Ghaziabad along 

with 

representative of 

Marg-soft 

Technologies 

" A camp at the lease-site was 

organised to sensitise vehicle owners 

regarding new initiative of 

Department of Geology and Mining, 

U.P Government known as Vehicle 

Tracking system (VTS) and ensure 

registration on departmental portal 

https://registration.vtsdgm.up.in/ 

" CCTV Cameras were found to be 

installed at the lease site and 

leaseholder was directed to ensure 

compliance with Hon'ble Tribunal 

order of transportation of mined 

mineral through GPS fitted vehicle 

only. 

A Copy of screenshot of the 

departmental website has been 

annexed herewith as ANNEXURE 

A-13 
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TA 

II. RESPONSE REGARDING USE OF ONLY GPS FITTED 

15.The ehicBes used for the transportation of mined material from the lease 

site to the market for use of general public are privately owned by 

Individuals and Fims separate from the leaseholder. 

VEHICLES FOR TRANSPORTATION OF MINED MATERIAL 

BY THE PROJECT PROPONENT (PP). 

16.That a notice dated 04.08.2025 was issued by Mines Officer, Ghaziabad to 

the project proponent highlighting that no documents were provided with 

respect to transportation of mined material through GPS fitted trucks 

during joint inspection dated 31.05.2025. 

SHARVIA "ABAD /s.-3062 

A Copy of the letter dt. 04.08.2025 has been annexed herewith as 

17.That in response to the above notice, a letter dated 06.08.2025 was written 

by the Project Proponent to the Mines Officer, Ghaziabad. That vide the 

said letter a list of 200 vehicles which were loaded from the mine site 

ANNEXURE A-14 

during the months of May and June, 2025 was furnished. Further the said 

le�ter stated that GPS devices had been installed and were active in all such 

yehicles. Along with the said list, screenshots of the user panel of the GPS 
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tracker application, as accessed by the respective vehicle owners, were also 

annexed for reference. 

A Copy of the letter dt. 06.08.2025 has been annexed herewith as 

ANNEXURE A-15 

18.That above list was randomly inspected against the e-MM11 generated by 

the upmines.upsdc.gov.in portal and contacting the vehicle owner to 

verify the status of GPS installed in the concerned vehicle and following 

observations were recorded: -

SI. 

No. 

1 

2 

3 

4 

5 

6 

1. 

8. 

9. 

o. SHARA 

AABADT vO.-3062 

Vehicle Number 

HR47D1759 

HR38AF2845 

HR58D4812 

UP14MT4722 

UP17BT3794 

DLIGE2958 

HRS5AG2294 

HR63C73 10 

HR58E4025 

HR58C6922 

DLIGE3 107 

Emm11 Number 

31162409035203 898 

31162409035203932 

311624090352040S1 

31162409035204111 

31162409035204106 

31162409035204 195 

31162409035204260 

31162409035204399 

31162409035204718 

31162409035204937 

31162409035205176 

Emm-11 Date 

19/05/2025 

20/05/2025 

23/05/2025 

24/05/2025 

24/05/2025 

26/05/2025 

27/05/2025 

29/05/2025 

02/06/2025 

04/06/2025 

06/06/2025 

GPS Status 

Active 

Active 

Active 

Active 

Active 

Vehicle owner 

could not be 

contacted to verify 

the status of GPS 

Active 

Active 

Vehicle owner 

could not be 

contacted to verify 

the status of GPS 

Active 

Active 
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N 

12. 

13. 

14. 

15. 

16. 

"iABAD 

17. 

18. 

19. 

20. 

UP17BT2971 

RJJ4GJ9300 

HRSSWO513 

DLIGE3107 

DLIGE2544 

HRSSW7776 

HR63C5121 

UP83AT7285 

HRS8C6922 

31162409035205533 

31162409035205620 

31162409035206726 

31162409035208198 

31162409035208358 

31162409035208287 

31162409035208347 

31162409035208655 

31162409035208783 

annexed herewith as ANNEXURE A-16) 

11/06/2025 

11/06/2025 

SHARIV herewith as ANNEXURE A-17 

I5/06/2025 

22/06/2025 

23/06/2025 

23/06/2025 

23/06/2025 

25/06/2025 

26/06/2025 

Active 

Active 

Active 

Active 

Active 

Active 

Active 

Vehicle owner 

could not be 

contacted to verify 

(A Copy of the eMM-11 passes generated as per the above list has been 

the status of GPS 

Active 

19.After resuming operation post monsoon in October 2025, a physical 

register is being maintained at the lease-site by the lease holder to ensure 

only GPS installed vehicles are issued eMM-11, The entries in the said 

register from 10.10.2025 to 13.10.2025 were verified during inspection on 

14.10.2025 by contacting the respective vehicle owners and checking the 

GPS user panel. 

A Copy of the physical register entries from lease-site and screenshots of 

usér panel as accessed by respective vehicle owners has been annexed 
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20.Further., a letter dated 16.10.2025 from Director, Geology and Mining was 

written to District Magistrate, Ghaziabad highlighting need for integration 

of GPS devices installed in the sand carry ing vehicles with the 

departmental portal in order to comply with EMGSM-2020 guidelines as 

" In response to the above letter, a camp was organised at the lease-site by 

the Deponent along with representatives of Marg-soft Technologies and the 

to sensitise the vehicle owners regarding the new initiative of Department 

of Geology and Mining, U.P Government known as Vehicle Tracking 

well as Hon'ble NGT's directions. 

system (VTS) and ensure registration 

https://registration.vtsdgm.up.in/ 

NDAA 

A Copy of the letter dt. 16.10.2025 has been annexed herevwith as 

III. RESPONSE REGARDING 

ANNEXURE A-18 

o.-3062) 

departmental portal 

PEN-DRIVE TO UPPCB: 

XABAD * 

MONITORING REPORTS AND COPY OF CCTV FOOTAGE IN 

O 2That with respect to submission of weckly monitoring reports and copy of 

\cCTV footage in pen-drive to UPPCB, it is most humbly submitted that a 

SUBMISSION OF WEEKLY 

lette no.841 dated 14.08.2025 & No. 858 dated 20/08/2025 was sent by 
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UPPCB to the Deponent informing that weekly monitoring report and 

CCTV footage respectivcly have been submitted by PP to UPPCB. 

Ghaziabad. 

A Copy of the letter dt. 14.08.2025 and 20.08.2025 has been annexed 

herewith as ANNEXURE A-19 

22.Further during the inspection dated 31.05.2025, CCTV cameras were 

found to be operational at the lease-site and a notice no. 530 dated 

16.06.2025 was issued by the Deponent to the leaseholder directing to 

provide the CCTV recording under Rule 36 (2) of UPMMCR-2021. 

A Copy of the letter dt. 16.06.2025 has been annexed herewith as 

ANNEXURE A-20 

23.In response to the said notice, the leaseholder submitted a pen drive on 

25.06.2025 stating that it consists the recording of the mining operations 

of the last one month but on analysis it was found that the pen drive 

contained data of only 04 days and was of only one camera situated right 

outside the lease office which violates Rule 36(2) of UPMMCR-2021 

waica states 

"3027 he mining lease holder whose mining lease area is more than five zUARMA 6Angares 062 
INDIA 

will construct, al his own expenses, check postgate for 
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N 

observations of the 

accommodations/installation of four C.C.TV cameras capable of 

vehicles 

recording visuals at the 360-degree angle. The lease holder will also keep 

Radio Frequency ldentification (R.ELD). Scanner at the said check 

post gate to facilitate read and save data of bar code scribed over e-form 

M.M-1l issued against each and every vehicle used for transportation in 

the concerned mining leased area and will care properly and maintain in 

working condition at all point of time. The lease holder shall preserve the 

entire recordings done by the said C.C.TV cameras and R. FID. Scanners 

at least for the thirty days and will produce the said recordings before the 

authorized officer as provided under the provisions of rule 67." 

.-3982 

transportation with 

and is punishable with fine under UPMMCR,2021 rule 60(3) which states: 

"If the lease holder disobeys the proisions of rule-36 then penalty at the 

rate of rupees twenty-five thousand per day for each and every default 

shall be levied by the concerned District Magistrate. In case of default on 

deposit of such levied penalty the concerned District Magistrate will 

deduct the said amount from the amount of security deposited against the 
said mining lease. " 

Aapet under Rule 60 (3) 

NDIA 

24.Acoordingly, a penalty of Rs. 9,25,000/- was imposed on the Project 
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25.Further, a letter no.810 dated 17.10.2025 was issued to the leaseholder 

directing to provide latest CCTV footage and weekly monitoring report to 

the office of the Regional Officer. UPPCB in compliance to Hon'ble 

Tribunal order dated 30,04.2025 

A Copy of the letter dt. 17.10.2025 to the leaseholder has been annexed 

herewith as ANNEXURE A-21 

26.Along with that. a letter no. 809 dated 17.10.2025 was issued to UPPCB 

requesting to provide the information about weekly compliance report to 

be submitted by leaseholder to UPPCB after resuming mining operation 

from 10.10.2025, the response to which is still awaited. 

A Copy of the letter dt. 17.10.2025 to the UPPCB has been annexed 

herewith as ANNEXURE A-22 

27.Hence. the present affidavit is being submitted for the kind perusal of this 

Hon'ble Tribunal. It is prayed that the same be taken on record. 

ABAD o-3082) 

DEPONENT 
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Verified at CyAz) AstD on this 28 day of October, 2025, that the 

contents of the above affidavit from paragraphs 1 to 27 are believed to be true 

and correct to the best of my knowledge and belief. No part of it is false and 

nothing material has been concealed therefrom. 

OF 

A 

SHRA ABAD .0.-3062 
INDIA 

VERIFICATION 

No -..Dated. Certified that Documnts. 
Identified By Shri... . 

P.K. SHAK4 
Notarf Ghadidad. 
(GOYT. OF 

DEFONENT 

Po-2S 
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HYDRO-GEOLOGICAL 

REPORT 
 

 

 

of 
 

Sand/Morrum Mining from Yamuna Riverbed 
 

At 
 

Gata No.303mi ,313mi, 290mi, 301mi, 303, 
304mi,314mi,297mi,298mi, 302mi, 311mi, 312mi, 

313mi&314mi Khand No.-02, 
 Village-Panchayara, Tehsil-Loni, Ghaziabad, U.P., 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

 For 
 

M/s New Panther Security Guard Service
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HYDRO-GEOLOGICAL REPORT 

1 

 

 

1- Introduction 

Ground water is a precious and the most widely distributed resource of the earth and unlike 

any other mineral resource, it gets its annual replenishment from the meteoric precipitation. 

The world’s total water resources are estimated at 1.37 × 108 million ha-m. Of these global 

water resources about 97.2% is salt water mainly in oceans, and only 2.8% is available as 

fresh water at any time on the planet earth. Out of this 2.8%, about 2.2% is available as 

surface water and 0.6% as ground water. 

Even out of this 2.2% of surface water, 2.15% is fresh water in glaciers and icecaps and only 

of the order of 0.01% (1.36 × 104 M ha-m) is available in lakes and reservoirs, and 0.0001% 

in streams; the remaining being in other forms -0.001% as water vapour in atmosphere, and 

0.002% as soil moisture in the top 0.6 m. Out of 0.6% of stored ground water, only about 

0.3% (41.1 × 104 M ha-m) can be economically extracted with the present drilling technology, 

the remaining being unavailable as it is situated below a depth of 800 m. 

Thus, ground water is the largest source of fresh water on the planet excluding the polar 

icecaps and glaciers. The amount of ground water within 800 m from the ground surface is 

over 30 times the amount in all fresh water lakes and reservoirs, and about 3000 times the 

amount in stream channels, at any one time. 

At present nearly one fifth of all the water used in the world is obtained from ground water 

resources. Agriculture is the greatest user of water accounting for 80% of all consumption. It 

takes, roughly speaking, 1000 tons of water to grow one ton of grain and 2000 tons to grow 

one ton of rice. Animal husbandry and fisheries all require abundant water. Some 15% of 

world’s crop land is irrigated. The present irrigated area in India is 60 million hectares (M ha) 

of which about 40% is from ground water. Surface water and ground water may be viewed 

as two different forms of occurrence of the same total water resources. Tubewell schemes 

may be integrated with the canal irrigation schemes (composite irrigation) by suitably 

spacing them along a line in between the distributary and the drainage line and so designing 

that the subsoil water level is kept steady at a desired level. 
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The tubewells intercept the canal seepage and serve as an anti-water logging measure and 

enable the benefit of irrigation facilities to be spread to wider areas. Supplemental ground 

water irrigation is proposed to be introduced in the command areas of a number of major 

irrigation systems like the Yamuna canal, the Cauvery and the Krishna deltas to enable 

intensive agricultural development. 

2- Location 

District Ghaziabad is situated in the middle of Ganga-Yamuna doab and spreads over 1966 

sq Km. It is bounded by longitude 770 12' 780 13' latitude 280 26' 280 2.0 RAINFALL & 

CLIMATE 54' and is underlain by Quaternary sediments. The district is administratively 

divided into 4 tehsil and is further divided into 8 development blocks. Ghaziabad is drained 

by river Yamuna and Ganga and their tributaries namely Hindon and Kali, Minor 

distributaries of Kali Nadi being Hawa drain Chhoiya Nala and Chhoiya Nadi. The irrigation 

in major part of the district is by means of minor irrigation structures such as tubewells 

capacity wells and surface irrigation system i.e. canals. Upper Ganga canal and its tributaries 

irrigate western part of the district and Anup Shalon branch of upper Ganga Canal irrigate 

eastern part of the district. Hapur and Loni block are practically devoid or surface irrigation. 

 

Geographical Area (Sq. Km.)        488 km2 

Number of Tehsil/Block Tehsil 4 / Block 8 

    Number of Panchayat/Villages             Panchayat 73 / Vill. 580 

Population             3,343,334 
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Figure-1.Map of district Ghaziabad 

 
3- Project site 

The mining site is locate at Gata No.303mi ,313mi, 290mi, 301mi, 303, 304mi, 314mi,297mi, 

298mi, 302mi, 311mi, 312mi, 313mi &314mi , Khand No.-02, Village-Panchayara, Tehsil-Loni,  

Ghaziabad, U.P., on river Yamuna River Bed.  

Figure-2 Project Site showing Total area & Workable Area 
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4-Physiographic divisions 

The Ghaziabad district in Uttar Pradesh, India, is situated within the Ganga-Yamuna Doab, 

meaning it lies between the Ganges and Yamuna rivers, presenting a mostly flat plain 

topography with the Hindon river flowing through it, dividing the area into "Cis Hindon" (east 

of Hindon) and "Trans Hindon" (west of Hindon) regions; the land is primarily composed of 

alluvial deposits and can be further categorized into older alluvial plains, older floodplains, 

and active floodplains depending on proximity to the river bank. 

 

Figure -3. Map of Ganga Basin 
 

 

 

 

 
 
 
 
 
 
 
 
 

 

 

 

5-Climate and Rainfall 

The rainfall in the area is mainly due to southwest monsoon and nearly 80 to 85% of the 

annual rains occurs between July and September. Remaining 15% to 20% rain is distributed 

unevenly, some times rain also occurs between January and March. The normal Annual 

rainfall of the district has been reported to be 731 mm based on data from 1901 to 1970. 
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There is a large variation in rainfall in space and time. The district is endowed with typical 

climate with extremes in summer as in winters. The mercury shoots up to 400C or even more 

during peak summer and dips to less than 50C during the month of January. Winter spans 

from mid of November to mid of February. Summer months are April to middle of June which 

ends with onset of monsoon. 

6-Topography 

The topography of Ghaziabad district in Uttar Pradesh, India is primarily a flat plain, situated 

within the Ganga-Yamuna Doab, characterized by the presence of older alluvial plains, older 

flood plains, and active flood plains, with the Hindon River being a major drainage feature, 

and the Yamuna River forming its western boundary, marking a distinct border with Delhi; the 

land is generally flat with slight variations in elevation due to the river systems and their 

associated floodplains. Average elevation of district is 216m with range of 198-243m for 

minimum to maximum. 

Figure-4 Elevation map of Ghaziabad district 
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7-Geomorphology 

The entire district of Ghaziabad forms the part of Ganga-Yamuna doab, eastern boundary is 

marked by Ganga river and the river Yamuna defines the western boundaries. The area 

represents almost a monotonous flat plain dissected by drainage of different order. 

Ghaziabad town is situated almost in the old flood plain of river Hindon. Morphologically, the 

area can be divided into 3 morpho units viz a viz (i) older Alluvial Plain (ii) Older Flood Plain 

and (iii) Active Flood Plain. The banks of rivers are steep and ravinous. The older alluvium 

occupies the entire upland and interfluve area occurring between major drainage ways i.e. 

Yamuna and Hindon and Hindon and Ganga. 

8-Land use / land cover 

The predominant land use is agriculture, occupying the largest area, with built-up areas 

concentrated mostly in the western part of the district, constituting the second highest land 

use category; open land makes up a smaller portion, while water bodies represent a very 

small percentage of the total land area; overall, agriculture and built-up areas take up the 

majority of the land in Ghaziabad district.  The LULC map shows the change in LULC pattern 

from 2000-2020. 
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Figure-5 LULC map shows the change in LULC pattern from 2000-2020. 

   9-Soil 

The development of soils in the district can be ascertained to different erosional and 

depositional agencies. Different morphological units have been bestowed with different types 

of soils. The soil range from pure sand to stiff clays, with combinations of these two extreme 

litho units. The pure sand is called Bhur. Clay is called Matiyar. When the sand is mixed with 

clay in equal proportion the soil may be termed as Dumat or loam a good agricultural soil. 
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    10-Hydrogeology 
 

Regionally the eastern half of the district forms part of Ganga alluvial plain where as its western 

part in close proximity of Hindon and Yamuna rivers represents marginal alluvial plain 

Tectonically the alluvial plain of Ganga basin represents a structural trough (Fore deep) or 

down wrap of earth crust. The Original of which is correlated to plate tectonic and Himalayan 

uplift. The area is underlain by quaternary sediments, there thickness increase from west to 

east and also towards north east. As per available subsurface alluvium in the district varies 

from 115 m to 450 m. In Hindon Yamuna doab, the thickness of quaternary sediments including 

alluvial deposit varies from 300 m the north to 115 m in the central part of the Western side 

of Hindon river.On the basis of exploratory drilling carried out in the area Annexure-I three tier 

aquifer system has been identified down to a depth of 450 mbgl. The first aquifer system 

extends down to a depth of 125 mbgl and extends down to 200 mbgl in north part of the 

district. Thickness of aquifer decreases in the western part of the district and depth of bedrock 

is shallow. The aquifer material is medium to coarse grained sand exception being Trans 

Hindon area. The yield varies between 1000 and 2500 lpm. Transmissivity ranges from 300-

2000 m2/day. The quality of formation water is good in the eastern part of the district and 

deteriorates in the western part of the district in trans Hindon area. Second aquifer system 

exists in the depth ranges of 170- 350 mbgl. The aquifer medium is medicine to fine grained 

sand with occasional coarse grained sand. The quality of formation water is good. The 

tubewells are yielding 1000-2000 lpm at a considerably high drawdown. The third aquifer 

system occurs below 350m and continues down to depth explored of 450 m. Since no tubewell 

has been constructed in this aquifer group, therefore aquifer parameters are not known. As 

per electrical log the quality of formation water seems to be good.
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11-Ground Water Resources Assessment 

 
Groundwater resource assessment of the Loni Block has been estimated by Central Ground Water 

Board and Govt. of Uttar Pradesh for the year (2023-24).The details are given below: 

 

Annual Extractable Ground water Resources (ham) 7,113.88 

Ground water Extraction for all uses (ham) 9,813.99 
 

Ground Water Recharge (ham) 7,904.31 

Irrigation 8,493.60 

Domestic 88.27 

Industry 1,232.12 

Total 9,813.99 

Natural Discharges (ham) 790.43 

Stage of Extraction 137.96 

                Groundwater resource assessment of the Loni block 

 
According to Block wise Ground Water Resources Assessment 2023-24 done by CGWA Loni Block falls 

under Over Exploited. 

12. Hydrogeological controls of ground water 

The groundwater availability is controlled by hydro-geological situation characterized by occurrence 

of alluvial formation. The hydro- geological set-up & the following distinct physiographic units 

influence the controls of ground water occurrence. 

(I) Isolated & nearly closed alluvial basin. 

(II) Newer flood plain deposits. 

13- Analysis of percolation of water  

The mining site is locate at Gata No.303mi ,313mi, 290mi, 301mi, 303, 304mi, 297mi, 

298mi, 302mi, 311mi, 312mi, 313mi &314mi, Khand No.-02, Village-Panchayara, Tehsil-

Loni, Ghaziabad, U.P. on river Yamuna River Bed and ultimate mining depth is 2.40mt. Max. 

& Min. elevation is 208mRL & 207mRL with zero level of 205mRL. Many small pits were 

dugged in the mining area more than mining depth to check percolation of water from 
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ground and there no percolation of water occur, hence mining will not disturb the water 

level of that area. The photographs of pits shown in fig. 
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Photographs of Water Collection from yamuna river 
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Photographs of Water Collection from Hand Pump 
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ANNEXURE A-6
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ANNEXURE A-7
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tkap vk[;k 

  vijftykf/kdkjh ¼fo0@jk0½] xkft;kckn egksn;
581@[k0vuq0&xkft0@2025&26 fnukad 02-07-2025] ftlds }k w w
[kuu {ks= esa [kuu lafdz;k;sa iw.kZr% can fd;s tkus ds funsZ'k fn;s x;s gS] ds dze esa 
tuin xkft;kckn ds rglhy yksuh esa lk/kkj.k ckyw ds 05 o"khZ; ckyw [kuu iV~Vk 
xzke ipk;jk [k.M&2] xkVk la0 303fe0] 313fe0] 290fe0] 301fe0] 303] 304fe0] 
314fe0] 297fe0] 298fe0] 302fe0] 311fe0] 312fe0] 313fe0] 314fe0 jdck 8-512 gS0 
dk v/kksgLrk{kjh }kjk funs'kky; dh tkap Vhe ds lkFk fnukad 09-07-2025 dks LFkyh; 
fujh{k.k fd;k x;kA fujh{k.k vk[;k fuEuor~ gS %& 
 
  fujh{k.k ds nkSjku ckyw [kuu iV~Vk {ks= esa ekulwu l= ¼01 tqykbZ ls 30 
flrEcj rd½ gksus ds dkj.k [kuu lafdz;k;sa iw.kZr% can ik;h x;hA ekSds ij fdlh izdkj 
dh dksbZ e'khu ugha ik;h x;hA 
 
  vr% mijksDrkuqlkj vk[;k lsok esa izLrqr gSA 
 
 
 

 [kku vf/kdkjh 
xkft;kcknA 
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GPS Tracker Application panel of vehicle Number HR58D4568 (S. No 1 in the list) 
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 GPS Tracker Application panel of vehicle Number UP13BT3794 (S. No 2 in the list)
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 GPS Tracker Application panel of vehicle Number UP37AT5484 (S.  No 8 5 in the list)

Page 74 of 1611610



View eMM11 View eForm-C View ISTP

31162409035203898 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035203898 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

14 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

GURUGRAM

11. Distance: 120 K.M. (Approx) 12. eMM11 Generated
On:

19/05/2025 05:55:32

13. eMM11 Valid Upto: 19/05/2025 14:01:32 14. Destination District: GURUGRAM

15. Serial Number: AAQGG305074

Details of registered vehicle:-

1. Registration Number: HR47D1759

     ूभत�व एवं ख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH

ANNEXURE A-16
Page 75 of 1611611



View eMM11 View eForm-C View ISTP

31162409035203932 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035203932 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

7 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

GURUGRAM

11. Distance: 140 K.M. (Approx) 12. eMM11 Generated
On:

20/05/2025 17:00:26

13. eMM11 Valid Upto: 21/05/2025 02:07:26 14. Destination District: GURUGRAM

15. Serial Number: AAQGG305109

Details of registered vehicle:-

1. Registration Number: HR38AF2845

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035204051 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035204051 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

11 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

GURUGRAM

11. Distance: 120 K.M. (Approx) 12. eMM11 Generated
On:

23/05/2025 05:25:16

13. eMM11 Valid Upto: 23/05/2025 13:31:16 14. Destination District: GURUGRAM

15. Serial Number: AAQGG305231

Details of registered vehicle:-

1. Registration Number: HR58D4812

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035204111 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035204111 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

22 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

ALIGARH

11. Distance: 150 K.M. (Approx) 12. eMM11 Generated
On:

24/05/2025 17:23:06

13. eMM11 Valid Upto: 25/05/2025 02:28:06 14. Destination District: ALIGARH

15. Serial Number: AAQGG306042

Details of registered vehicle:-

1. Registration Number: UP14MT4722

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035204106 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035204106 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

11 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

ALIGARH

11. Distance: 150 K.M. (Approx) 12. eMM11 Generated
On:

24/05/2025 12:32:04

13. eMM11 Valid Upto: 24/05/2025 21:37:04 14. Destination District: ALIGARH

15. Serial Number: AAQGG306037

Details of registered vehicle:-

1. Registration Number: UP17BT3794

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035204195 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035204195 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

7 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

GURUGRAM

11. Distance: 140 K.M. (Approx) 12. eMM11 Generated
On:

26/05/2025 17:39:53

13. eMM11 Valid Upto: 27/05/2025 02:46:53 14. Destination District: GURUGRAM

15. Serial Number: AAQGG306127

Details of registered vehicle:-

1. Registration Number: DL1GE2958

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035204260 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035204260 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

14 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

GURUGRAM

11. Distance: 150 K.M. (Approx) 12. eMM11 Generated
On:

27/05/2025 04:44:48

13. eMM11 Valid Upto: 27/05/2025 13:49:48 14. Destination District: GURUGRAM

15. Serial Number: AAQGG306192

Details of registered vehicle:-

1. Registration Number: HR55AG2294

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035204399 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035204399 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

11 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

GURUGRAM

11. Distance: 140 K.M. (Approx) 12. eMM11 Generated
On:

29/05/2025 17:23:50

13. eMM11 Valid Upto: 30/05/2025 02:30:50 14. Destination District: GURUGRAM

15. Serial Number: AAQGG305332

Details of registered vehicle:-

1. Registration Number: HR63C7310

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035204531 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035204531 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

7 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

GURUGRAM

11. Distance: 140 K.M. (Approx) 12. eMM11 Generated
On:

31/05/2025 10:48:47

13. eMM11 Valid Upto: 31/05/2025 19:55:47 14. Destination District: GURUGRAM

15. Serial Number: AAQGG305466

Details of registered vehicle:-

1. Registration Number: HR58C6922

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035204718 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035204718 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

11 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

ALIGARH

11. Distance: 150 K.M. (Approx) 12. eMM11 Generated
On:

02/06/2025 09:36:58

13. eMM11 Valid Upto: 02/06/2025 18:41:58 14. Destination District: ALIGARH

15. Serial Number: AAQGG305660

Details of registered vehicle:-

1. Registration Number: HR58E4025

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035204937 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035204937 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

7 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

GURUGRAM

11. Distance: 150 K.M. (Approx) 12. eMM11 Generated
On:

04/06/2025 07:59:51

13. eMM11 Valid Upto: 04/06/2025 17:04:51 14. Destination District: GURUGRAM

15. Serial Number: AAQGG305884

Details of registered vehicle:-

1. Registration Number: HR58C6922

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035205176 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035205176 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

7 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

GURUGRAM

11. Distance: 150 K.M. (Approx) 12. eMM11 Generated
On:

06/06/2025 16:53:00

13. eMM11 Valid Upto: 07/06/2025 01:58:00 14. Destination District: GURUGRAM

15. Serial Number: AAQGG306376

Details of registered vehicle:-

1. Registration Number: DL1GE3107

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035205533 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035205533 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

14 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

ALIGARH

11. Distance: 150 K.M. (Approx) 12. eMM11 Generated
On:

11/06/2025 04:22:12

13. eMM11 Valid Upto: 11/06/2025 13:27:12 14. Destination District: ALIGARH

15. Serial Number: AAQGG306740

Details of registered vehicle:-

1. Registration Number: UP17BT2971

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035205620 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035205620 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

17 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

ILAYCHIPUR,31162509990017

11. Distance: 99 K.M. (Approx) 12. eMM11 Generated
On:

11/06/2025 19:27:47

13. eMM11 Valid Upto: 12/06/2025 02:02:47 14. Destination District: GHAZIABAD

15. Serial Number: AAQGG306830

Details of registered vehicle:-

1. Registration Number: RJ14GJ9300

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035206726 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035206726 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

30 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

ILAYCHIPUR,31162509990017

11. Distance: 99 K.M. (Approx) 12. eMM11 Generated
On:

15/06/2025 05:35:43

13. eMM11 Valid Upto: 15/06/2025 12:10:43 14. Destination District: GHAZIABAD

15. Serial Number: AASGG819248

Details of registered vehicle:-

1. Registration Number: HR55W0513

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035208198 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035208198 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

7 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

KHANPUR,31162509990018

11. Distance: 99 K.M. (Approx) 12. eMM11 Generated
On:

22/06/2025 19:10:06

13. eMM11 Valid Upto: 23/06/2025 01:45:06 14. Destination District: GHAZIABAD

15. Serial Number: AASGG818273

Details of registered vehicle:-

1. Registration Number: DL1GE3107

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035208358 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035208358 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

7 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

KHANPUR,31162509990018

11. Distance: 99 K.M. (Approx) 12. eMM11 Generated
On:

23/06/2025 11:20:41

13. eMM11 Valid Upto: 23/06/2025 17:55:41 14. Destination District: GHAZIABAD

15. Serial Number: AASGG818435

Details of registered vehicle:-

1. Registration Number: DL1GE2544

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035208346 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035208346 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

14 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

KHANPUR,31162509990018

11. Distance: 99 K.M. (Approx) 12. eMM11 Generated
On:

23/06/2025 09:48:28

13. eMM11 Valid Upto: 23/06/2025 16:23:28 14. Destination District: GHAZIABAD

15. Serial Number: AASGG818423

Details of registered vehicle:-

1. Registration Number: HR55W7776

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035208347 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035208347 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

11 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

KHANPUR,31162509990018

11. Distance: 99 K.M. (Approx) 12. eMM11 Generated
On:

23/06/2025 09:52:13

13. eMM11 Valid Upto: 23/06/2025 16:27:13 14. Destination District: GHAZIABAD

15. Serial Number: AASGG818424

Details of registered vehicle:-

1. Registration Number: HR63C5121

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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View eMM11 View eForm-C View ISTP

31162409035208655 Search

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.: 31162409035208655 2. Lessee Id: 311624090352

3. Name Of Lessee /
Permit Holder:

BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:

SALASAR COMPLEX, ALIGARH, , PACHAYRA
KHAND 2 , (290mi 314m) , 21.033 acre

5. Tehsil Of Lease: LONI 6. District Of Lease: GHAZIABAD

7. Quantity
Transported:

14 M3 8. Name Of Mineral: ORDINARY SAND (CATEGORY-I)

9. Loading From: GHAZIABAD 10. Destination
(Delivery Address):

KHANPUR,31162509990018

11. Distance: 150 K.M. (Approx) 12. eMM11 Generated
On:

25/06/2025 19:42:16

13. eMM11 Valid Upto: 26/06/2025 04:47:16 14. Destination District: MEERUT

15. Serial Number: AATGG237488

Details of registered vehicle:-

1. Registration Number: UP83AT7285

भतू�व एव ंख�नकम� �नदेशालय उ�तर �देश
DIRECTORATE OF GEOLOGY AND MINING UTTAR PRADESH
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dk;kZy;    ftykf/kdkjh   xkft;kckn 
¼[kuu vuqHkkx½ 

&&&&&&&&&&&&&&&&&&&&&&&&&&&- 
uksfVl 

 

la[;k% 607@[k0fy0&voS/k [kuu@2025&26                fnukad% 16-07-2025 

U;w iSUFkj flD;ksfjVh xkMZ lfoZl  
¼iV~Vk/kkjd xzke ipk;jk [k.M&2½ 
izks0 Jh cuh flag fuoklh& lkyklj dkEiySDl]  
306] 'kadj fogkj dkyksuh dqjS'kh] vyhx<+A 
&&&&&&&&&&&&&&&&&&&&&&&&&&&&  
fo"k;%& ckyw [kuu iV~Vk ij yxs lh0lh0Vh0oh0 fjdkfMZax miyC/k u djk;s tkus ds lEca/k 

esaA  
  &&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&&& 
  mijksDr fo"k;d bl dk;kZy; ds i= la0 284@[k0vuq0&xkft0@2024&25 
fnukad 24-02-2025 ,oa i= la0 530@[k0fy0&voS/k [kuu@2025&26 fnuakd 16-06-2025 dk 
lanHkZ xzg.k djsa] ftlds }kjk vkids i{k esa Lohd`r ,oa fu"ikfnr ckyw [kuu iV~Vk {ks= xzke 
ipk;jk [k.M&2 esa yxs lh0lh0Vh0oh0 dh fjdkfMZx miyC/k djkus ds funsZ'k fn;s x;s FksA 

mijksDr funsZ'kksa ds dze esa vki }kjk miyC/k djk;s x;s lh0lh0Vh0oh0 fjdkfMZax 
dk ifj{k.k fd;k x;k] ftlesa ik;k x;k fd lh0lh0Vh0oh fjdkfMZax dsoy 04 fnu dh gS ,oa ,d 
gh LFkku] ftlesa ckyw [kuu iV~Vk {ks= esa cus vkids vkfQl ds ckgj dh gh fjdkfMZax gSA bl 
izdkj vkids }kjk miyC/k djk;h x;h fjdkfMZax ls Li"V gS fd vki }kjk tkucw> dj 
lh0lh0Vh0oh0 fjdkfMZax dks Nqik;k x;k gS rFkk dk;kZy; dks Hkzfer djus dk iz;kl fd;k x;k 
gSA 

  vkidk mDr dR̀; fu"ikfnr [kuu iV~Vk foys[k dh 'krksZ ,oa m0iz0 mi[kfut 
¼ifjgkj½ fu;ekoyh] 2021 ds fu;e 36¼2½ dk mYya?ku ,oa fu;e 60¼3½ ds vUrxZr n.Muh; 
vijk/k gSA 

  vr% vkids fo:) fu"ikfnr [kuu iV~Vk foys[k dh 'krksZ ,oa m0iz0 mi[kfut 
¼ifjgkj½ fu;ekoyh] 2021 ds fu;e 36¼2½ ds mYya?ku fd;s tkus ds nf̀"Vxr fu;e 60¼3½ ds 
vUrxZr vFkZn.M vf/kjksfir djus dh dk;Zokgh laLrqr dh tkrh gSA     
                         

                 
                               
              [kku vf/kdkjh 

           xkft;kcknA 
i= la[;k ,oa fnuakd mijksDrkuqlkjA 
izfrfyfi %& 
1-  ftykf/kdkjh] xkft;kckn egksn; dks lknj lwpukFkZ izsf"krA 
 
 

                                 
               [kku vf/kdkjh 
                xkft;kcknA 
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